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PUBLIC ANNOUNCEMENT
(R 12 of the Insol y and Bankruptey Board of Indla
(Liguidation Process} Regulations, 2016)
ATTENTION OF THE STAKEHOLDERS OF
ENTURE (EXPORYS) INDIA PRIVATE LIMITED

St No. PARTICULARS DETAILS

L | Hare of Corporste Debior Yoam terventure Exports) India Private Limied

2. | Date of neomoeation of conxeats | 25/00/1950
debior
3. [Authonty utdes which corporats Festear of Companies Mumbal Momba i@
Sebstor i incomonated, Regs
4. | Corporste ieniity No. 7 Limited US1B00MH 1980 CAS RS0
Lighility Identfication Mo, of

coeparane heor
5. |Adidress of the registored office Banu Mansior, 35t Floor, 16 Nadisha Sukhia Soest
and sencipal offios i ary; of O, Convasi Patet Street, Fort, Murias,
e Sktor Matarashie, Ingia, 400001
6. | Dale of cosure of Irsolvency 12082023

Risolution Poosss
o Lguidation pommencarent sate of | 3070872024
coporat delstor
B | Name and registration nomber of | Pradieg Kumar bty

W fnsobnny professional actng | IBBVIPACORRNCOCI23/2017.2018/11338

a5 feuidator
S | Address ant email of e foudator, | B 304, Iasming, Agareal & Doshy Cornplex, Buiking
a& wegistered with the Bosrd No. 8, Kaud Hedtage, Bhabola, Vasal West), Palghar,
Maharashaa, AD1X02

I | Address and el o bo used for | B 304, Jassrive, Agpeva & Doshi Comples,
comaspondence with the Syuidator | Buiiding No. 8. Kaui Herftage, Bhatwla, Vesai et

Paigrar, Mabarashla, 401202
Tearmistenveature liguidation@email;
11 | Last date for submission of caims | 0220
Notice i herely given that the National Company Law Tribunal, M ¢ has ordered the

commencement of liquidation of the Team Interventure {Exports} India Private Limited
an30/08/2024.
The stakeholders of Team Interventure {Exports} indla Private Limited are hereby
called upen t submit their claims with proof on or bafore 02/40/2024 , to the liguidator
althe sdidress mentioned against iterm No.10.
The firancial craditors shall submit their alaims with proof by electionic means oaly, All
other creditars may submit the claims with the proof in persan, by post or by electronic
means,

bimission of false o misteading prof of claims shat attrost peraltios.
ng claien forms can be dowrdoaded from the site of inselvency and Bankraptoy Board of
india.
RNomaand signatwe of liguidator  PRADEEP KUMAR CHAKRAVARTY

IBBIAPA-DO3APNCOD123/ 20172018/ 11338

Date:03.08.2024
Place :Mumbyai




